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Identity -cum- Railway Pass (or M.Ps.

2086. Shri S. C. Jha: WU1 the Minis­
ter of Railways be pleased to state:

(a) whether it is a fact that the 
M.Ps. holding the Identity-cum-Rail- 
way Passes have not to pay even any 
reservation fee of fifty p a isa ;

(b) if so, whether it is a fact that 
Station Masters of some stations have 
not been specifically informed about 
it; and

(c) the facilities available to the 
M.Ps. in reservation i.e. whether at the 
twelfth hour an M.P. can be given pre­
ference by getting any previous reser­
vations cancelled?

The Minister of Railways (Shri C. M.
Pooncha): (a) No. Members of Parlia­
ment are required to pay the pres­
cribed reservation fee.

(b) Does not arise.

(c) No. Members of Parliament who 
are placed on the waiting list are 
given preference over others in allot­
ment of accommodation against . tbfr 
unuiilised High Officials Requisition 
Qota, when they travel in connection 
with Parliamentary work.




